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MOST URGENT:- Conferment of Power of Judicial Magistrate First Class and
Redesignation of existing Magisterial Courts of Delhi Judicial Service as ne'
Bharatiya Nagarik Suraksha Sanhita-2023

From : Sandeep Gazette II <aojgazette2.dhc@nic.in> Mon, Jul 01, 2024 n'_= = '-

Subject : MOST URGENT:- Conferment of Power of Judicial
Magistrate First Class and Redesignation of existing
Magisterial Courts of Delhi Judicial Service as per
Bharatiya Nagarik Suraksha Sanhita-2023

: 2 attacFlr-, ' -

To : PDJ Office HQ <pdj-central@ddc.nic.in>, RAM SINGH
<pdj-south@ddc.nic.in>, Viresh Panwar <pdj-
east@ddc.nic.in>, Secretariat to Pr Distt and SJ <pdj-
southwest@ddc.nic.in>, Tilak Raj <pdj-
shahdara@ddc.nic.in>, Ashok Chandra Dhyani <pdj-
southeast@ddc.nic.in>, VIKAS BHARDWAJ <pdj-
west@ddc.nic.in>, PDJ Office New Delhi District <pdj-
newdelhi@ddc.nic.in>, PDJ OFFICE NORTH WEST
ROHINI <pdj-northwest@ddc.nic.in>, Ram Janma
Prasad <pdj-north(a>ddc.nic.in>, PS to PDJ CUM SPL
JUDGE CBI RADC <pdj-racc@ddc.nic.in>, PDJ Office
North East <pdj-northeast@ddc.nic.in>, Delhi Judicial
Academy <dja@nic.in>

MOST URGENT

Sir/Madam ,

Please find attached herewith, a copy of Notification No.23/DHC/Gaz.IIB/BNF,3 -

7/VI.E.2(a)/2024 dated 01 .07.2024 and Order No.24/DH C/Gaz. IIB/B b1 “'’ '

7/VI.E.2(a)/2024 dated 01.07.2024, on the above mentioned subject for informatl'''
necessary action.

Regards,

Administrative Officer (JudI. )
Gazette-IIB Branch
Delhi High Court .//

Az£
Amrit MaAotsav
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L;i' FIC- E t>F THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI
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_/F.5(3)/Gdz./PDJ West/2024
COPY forwarded to :-

i *h,’ Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
The C\ IN'1. \Vest District. Tis Hazari Courts, Delhi,
I- il.' Officer Incharge. Administration Branch, West District, Tis Hazari

C ',-:Lll-tb. Delhi
i-llc Branch Incharge/DDO, all Branches of West District, Tis Hazari Courts,

!'lr,’ Branch Incharge, Facilitation Centre, Tis Hazad Courts, Delhi.

I t1.' bS to Principal District & Sessions Judge, West District, Tis Hazari
t 'c.clrLS. Del hi

i Irc Roi\del- to Principal District & Sessions Judge, West District, Tis Hazari
!: -'iLlrtx. DelhI

i --ur klploadi lrg on LAYERS
F- tlr up loadi ng on centralized website through LAYERS.

t: Dc:tlil IU t>rficial LAYERS seat, Tis Hazari Courts, Delhi (Room No,207).
i i’,c SocIetal\’. Delhi Bar Association, Tis Hazari Courts, Delhi.
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\,„„d WV
\{Hemani Malhotra)

Officer ~l'pcharge (Judicial Branch)
DJ (Corhmercial)-02, West Distt.
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No. , 1 C7 /DHC/Gaz.11B/BNSS/G-7/VI.E.2(a)/2024

In exercise of the powers conferred by sub-section (2) of Section 9 of the

Bharatiya Nagmik Suraksha Sanhita, 2023 and all other powers enabling thenr in this

behalf, Hon’bIc the Acting Chief Justice and Hon’t)Ie Judges of this Court have been

pleased to re-designate the existing Magis{eria{ Courts of Chief Metropolitan
Magistrates. A(idl. Chief Metropolitan Magistrates, Metropolitan Magistrates. ctc. L'I

all the Metropolitan Areas (erstwhile)/Judicial Districts of the National Capital
rcnitory of Delhi. with effect from 01,07.2024, as under:

Name of the
District (Erstwhile
Metropolitan Area)

Central

S.No.

1,

HIGH COURT OF DELHI
Sher Shah Road. New Delhi

ORDER

Existing Designation of the
Court

Chief
Magjstrate
Additional Chief
MetroDoiitan Magjstrate -0 1
Additional 1

MetroDolitan Magjstrate -02
Additic)F–- ––We
Metropolitan Magistrate
(Special Acts
Metropolitan Magisl!'ate
(Virtual Traffic C'oul1)-0 1

Metropolitan

c istraT&

(Viltuai Traffic Court)-02

Metropolitan Magistrate
(Virtual Traffic Court)-03

Metropolitan Magistrate -0 1

mT)olitan Magistrate -02

mc ;mGB
Metropolitan Magistrate -04

Metropolitan Magistrate -05

Metropolitan Magistlnte -06

mc iGn Magistrate -07

Dated: 01 .07.2024

Designation of the } Nulnber
Court with effect from ! of
01.07.2024 } Courts
tHI –i ––--o I

Additional Chief Judicial
Magjstrate -0 1
Ad(o
Magjstrate -02
Mao
Magistrate (Special Acts)

02

0 1

()3Judicial Magistrate First
Class (Villual Trafllc
Court-)-0 1

-iT&cial Magjstrate First

Class (Virtual Traffic
Court)-02
Judicial Magistrate FiT&
Class (Virtual Traffic
Court)-03
Judicial Magistrate First
Class -0 1

Judicial Magistrate Fi iii
Class -02

Judicial Magistratim
Class -03

Judicial Magistrate First
Class -04

Judicial Magistrate First
Class -05

judicial Magistrate I;iI'st
Class -06

Judi;fil Magistrate First
Class -07

-09
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\j
l West

Metropolitan Magistrate -08

Metropolitan Magistrate -09

Metropolitan Magistrate
(Mahila Court)- 01

Metropolitan –'-U-iji;iFit;
(Mahila CouN) -02

Metropo] ilan Magistrate
(Mahila Court) -03

Metropolitan
Mahila Court) -04

Metropolitan Magistrate (NI
Act) -0 1

Metropolitan Magistrate (NI
Act) -02

Metropolims
Act) -03

Metropolitan Magistrate (Nl
Act) -04

Metropolitan Magistrate (Nl
Act) -05

Metropolitan Ma£iltraic ait
Act) -06
Metropolitan &lagi£iatc (Nl
Act) Digital Court-0 1

Metropo lita;I T\l&iiFii;–NI
Act) Digital Coun-02

mMs
Act) Digital Court-03

M etropoTi&i–––-©i£i.TG
(Digital Traffic Court)

SpecnMam
cbM----'- )
Magistrate
7fcQiiiiiill–––––-m
Nlct!'oDolitalr Magjstrate

Metrolm€=TijT:C#

MetropomZn
Metrc)MRm;ji; ii--iI;#3–

Meu'o}ma'-a;£FsZ lai

Judicial Magistrate First
Class -08
Judicial Magjstratc First
Class -09
EiFaTe–m
Class (Mahila Court) -0 1

04

J&d’iii-i-1 ’ Magjstrate First

Class (Mahila Coun) -02
Judicial Magistrate ]rirst
Class (N’Tahila Coun} -03

Judicial Magjstrate First
Class (Mailila CouN) -04

Magistrate

Judicial Magjstrate l;irst
Class (NI Act) -01

06

Judicial Magistrate l:irst
Class (Nl Act) -02

mTcTaT–lWans mm
Class (Nl Act) -03
Judicial Magjstrate First

£'lass (NI Act) -04
Judicial Magistrate First
Class (NI Act) -05
Judicial Magistrate First
Class (N 1 Act) -06
Judicial Magistrate First
Class (Nl Act) Digital
Coo rt-0 1

liciiiiinms m
Class (Nl Act) Digital

03

Court -02

Judicial Magjstrate First

Class (NI Act) Digital
Court-03
J tgmmsi
Class (Digital Traffic

01

Cotllt)
Special
Magjstrate

Rail \val 01

01

0 1

08

men=HERin;
Additional Chia;Ti&iTil
Magistrate

Tld iRaaml i
Class -o 1

Judicial Magistrate FiM
Class -02
Jud icii-$G;TL=miiF4{
Class -03

Judicial Mail:Id=F-ii-i
C-lass -o. 4
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Chief Metropolitan
Magjstrate
Addo I

Metropolitan Magistrate -0 1
mc oT;:ll--"–– -–lm
Metronolitalr Magjstrate -02

mpbmma£i;tuGm

New Delhi3.

Metropolitan Magistrate -02

3 rate -03

Metropolitan Magistrate -05

Metropolitan Magistrate '05

Metropolitan Magistrate -06

Mm) 1 Magistrate -07

tqa;cpiFMgistrate -08

MagistrateMetropolitan
(Malrila Coul1)-0 1

Metre)pol itarl Magistrate
(Mahila C:ouR) -02
Metropolitan Magistrate
(h4ahila Coun) -03

Metropolitan Magistrate
(Mahila Court) -04

Metropolitan Magistrate
(iYahila Court} -05
Metropolitan Magistrate (NI
Act) -0 1
Metropolitan Magistrate (NI
Act) -02
Metropolitan Magistrate (NI
Act) -03
Met a

Act) -04
Metropolitan Magistrate (Ni
Act) Digital Coun -0 1

Metropolitan Magistrate (NI
Act) Digital Court -02

Metropolitan Magistrate
(Digital ’Fraffle Coun)

Metropolitan Magistrate -04

Judicial Magistrate First
Class -05

miai Magistrate First
Class -06

mlnVlagistrate First
Class -07

=miFNni c First
C lass -08

mial Magistrate First
Class (Mahila Court) -0 !
Judicial Magistrate First
Class (N4alrila Court) -02
Judicial Magistrate First
Class (h4ahila Court) -03

mial Magistrate First
Class (Mahila Coun) -04
Judicial Magjstrate First

Class (Mahila Coun) -05
Judicial Magjstrate I''il'st

Class (Nl Act) -0 1
Judicial Magistrate !"irst
Class (NI Act) -02
Judicial Magistrate First
Class (NI Act) -03

Judicial Magistrate First
Class (Nl Act) -04
Judicial Magjstrate First

Class (NI Act) Digital
Court -0 1

Judicial Magistrate First
Class (NI Act) Digital
Court -02

Judicil nR
Class (Digital 'l'raf£lc
Court)
Chief Jtldicial Magistrate

fl 5

t)]

0,2

at

01

02Addil iollal Chief Judicial
Magjstrate -0 1
Add il c
tVlagjstrate -02
Judi;is
Class -0 1

08

Judicial MagisTralc
Class -02

Juaidill\ms
Class -03

Judicial Magistrate
Class -04

miai Magj;t-iiic–
Class -05

First

First

First

Fi Est
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+ South

Metropolitan Magistrate -06

Metropolitan Magistrate -07

Metlup;mRmaTin

MetropoliG;--jIME
(Mahi id Court) -0 1

Metropolitan Magistrate
(Mahiia Coun) -02

Metropolitan
Act) .0 1
Metropolitan
Act) -02

M etrol>olitan
Act) -03

Metropolitai
Act) -04

Mam
Act) -05

Magistrate (NI

Magistrate (NI

Magistrate (NI

TGIa&ii-(la

Magistrate (NI

Metropoli-tan Magistrate (Nl
Act) Digital Court.0 1

Metropolitan Magistrate (Nl
Act) Digital Coun-02

Metropolitan Magistrate (NI
Act) Digital Coun-03

Metropolitan ––-Haim
( DigiTal ’Frafflc Court)

Chief Metropolitan
Magjstrate
Addc

'Metropolitarl Magistrate

Metropolitan Magistrate -0 1

1${&A>politall Magistrate -02

Metropolitan M&Em
Metropolitan 1Ms B
Ni;i-liM ir

Mctropol inl tT;ii-i:th-

Metropo lm- –-

_(Mairila Coun) -0 1

Judicia: Magjstrate First
Class -06

Judicial Magistrate First
Class -07

-J ucs

Class -08

-iT;aaTmas FRFIR
Class (Mahi Ia Coun) -0 1

Q:

Judicial Magjstrate First

Class (Mallila Coun) -02

First

First

First

Judicial Magislrdte
Class (Nl Act) -01

Judicial Magjstrate
Class (NI Act) -02
Judicial Magistrate
Class (NI Act) -03
Judicial Ma£istratij
Class (NI Act) -04
Judicial Magistrate
Class (NI Act) -05

05

First

First

ludicial Magistrate l"irst
Class (NT Act) Digital
Court-0 1

Judicial Magistrate First
Class (Nl Act) Digital
Court-02
Judicial Magjstrate First

Class (NI Act) Digital
Court-03
Judicial Magjstrate First
Class (Digital Traftlc
Court)
Chief Judicial &lagigi iM

03

01

0)

0 1

06

Addition hief iu&ii if
Magjstrate

Jud ici;mIKI it;--GsT
Class-0 1

JudicG'i aagistratc First
Class -02

Judicial Magistrate IV;
Class -03

Judicial Magjstrate l''irst
Class -04
it:81

Class -05

Judicial MagistlM-–F-iFst
Class -06

Judicial Ma a gti;tiKI
Class (Mahita Coun) -0 1

04
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mo itan Magistrate
(Digital -Frafnc Court)

Chief ' Metropolitan
Magjstrate
Add1

Metropolitan Magjstrate
miFoFiM Mag

South. EastS

o 1Ms ati -03

mtropolitan Magistrate -04

m)politan MagistratG -05

MagistrateMetropolitan
(Mahila Coun) -02
Metropolitan
(Mahila Coun) -03

Metropolitan
(Mahila Court) -04

Metropolitan Magistrate (Nl
Act) -0 1

Magistrate

Magistrate

Metropolitan Magistrate (NI
Act) -02

Metropolitan Magistrate (NI
Act) -03

Metropolitan Magistrate (NI
Act) 04

Metropolitan Magistrate (Nl
Act) -05
Metropolitan Magistrate (NI
AGt) -06
Metropolitan Magistrate (Nl
Act) -07

Metropolitan Magistrate (NI
Act) -08
Metropolitan Magistrate (Nl
Act) Digital Coun-0 1

Metropolitan Magistrate (Nl
Act) Digital Coun-02

Metropolitan Magistrate (NI
Act) Digital Coun-03

Metropolitan Magistrate -02

Judicial Magistrate First
Class (Malrila Court) -02
Judicial Magistrate First
Class (TMahila Court) -03
Judicial Magistrate First
Class (Mahila Court) -04
Judicial Magistrate First
Class (NI Act) -01

Judicial Magistrate First
Class (NI Act) -02

08

mi-al Magistrate First
Class (NI Act) -03

Judicial MagisTrate First
Class (NI Act) -04
Judicial Magistrate First
Class (Ni Act) -05

mial Magistrate First
Class (NI Act) -06
Judicial Magistrate First
Class (NI Act) -07
Judicial Magjstrate First

Class (NI Act) -08
Judicial Magistrate First
Class (NI Act) Digital
Coun-0 1

03

JucF£i afM Ms d–FiRit
Class (-NI Act) Digital
Coun -02

mial Magistrate FiisT
Class (NI Act) Digital
Coun-03

-JiFiis
Class (Digital Traffic
Court)

al

Chief;ludicial NTa-as ifi -o-i

0 1

12

Add iIi-ona I--Chief Judicial
Nlagjstl-ate
Judicl ;
Class -0 1

mial Magistrate
Class -02

mial Magjstrate
Class -03

JfldT;'ial Magistrate
Class -04

Judicial Magjstrate
Class .05

First

l"i13;t

l; i rst

First
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6. East

Metropo]ita11 Magistrate -06

MetropoIItan Magistrate -07

Metropolitan Magistrate -08

Metropolitan Magistrate -09

Metropolitan Magistrate . 1 0

Metropolitan Magislrat= 1 1

Metropolitr

-c Magistrate
(MaIlila Coun} -0 1
Metropolitan Magistrate
(Mallila Court) -02
Metr d)pot iiall - -– Magistrate
(Mahila Court) -03

Metropolitan Magistrate (N I
Act) -0 1

Metropolitan Magistrate (NI
Act) -02

Metropolitan Magistrate (Ni
Act) -03
T\ict>

Act) -04

Met r-c>p;–mm
Act) -05

Metropolitan MagisGitm
Act) Digital Coun-0 1

Metropolitan Ma®i£nM
Act) Digital COIIn-02

MeRpaRMagis Irate (NI
Act) Digital Court-03

Metropolitan ---–&l;aBidE
(Digital Traffic Court)

Chief '–c
Magjstrate
-;\Td o
Met InDO litan Magjstrate
$mipal Magjstrate-
Metropolitan N1

Metropcms

Judicial Magistrate First
Class -06
JudicifM-;:aiMiiii'-;i
Class -07

Judicial Magistrate First
Class -08

Judicial Magistrate First
C' lass -09

Judicial Magistrate FirsT
C}ass -10
iii;iiifi-1’'-’i/HiT;ii'it-;–-Ri;i
Class -1 1
Judicial Magjstrate l;irst
Class - 12

Judicial Magjstrate First
Class (Mah iIa Coun) -0 1
Judicidl Magistrate First
Class (Mahila Court) -02
Judicial Magistrate l"irst
Class {Mahila Coun) -03

Judic-i-al Magistrate l"irst
Class (Nl Act) -0 1
Judicial Magjstrate l-'irst
Class (NI Act) -02
micial Magistrate l'-irst
Class (NI Act) -03
Judicial Magjstrate First

Class (NI Act) -04

Juciiciai Magistrate First
Class (NI Act) -05

Judicial Magistrate First
Class (NI Act) Digital
Court-0 1
Jlldicial Magjstrate 1 Fjrst

Class (Nl Act) Digital
Court-02
Judicial Magjsil:ate- Firsf
Class (NI Act) Digital
Coun-03

03

05

03

Judicial Magjstrate First-

Class (Digital TraIl-le
Court)

Chi;_T;inmI

01

01

01

01

05

Adil iibI
Magjstrate
ViLLa) Ir

minH a;IIam
Class -0 1

Judieial Mbm
Class -02
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7. North..East

Shahdara8.

Metropolitan Magistrate -03 1 Judicial Magistrate First
Class -03

Metropolitan Magistrate -04

Metropolitan Magistrate -05

Metropolitan MagisG-ti
Nlahila Court) -0 1

Metropom–--imTr-a-ti
(Mahila Court) -02
Metropolitan -Magistrate (NI
Act'
Metiii>amms ii;-BiT
Act) Digital Court

Merropmii–––Di;aF;;a
(Digital Traffic Court)

Chief-–=fmMG;
Magjstrate
AdditionaT–ma
Nletropolitdn Magjstrate
Metropolitan MagistMT

Metr©8TR;TMasTraIi:iT

Metropolitan Magistrate -03

Metropolitan Magism

Metrop-oTii;f––-'---@Z
N4ahila Court) -0 1

Metropolitan Magistrate
:Mahila Court) -02
Metropolitan Magistrate (NI
Act) Digital CouN

Metropolitan Main;
(Digital Traffic Court)

MetropomChief
Magistrate

c

Mctrooolitan Magjstrate I Magjstrate

mFoj;;b=rRGgm;:iHudiciat Magi;
Class -0 1

I cEIT;as
Class -02

Judicial Magistram
Class -04

Jud ic s ;
Class -05

JudaaT–N1iaaaTe–FIsT
Class (Mahi Ia Court) -01

mT;iafmms iTe Fi
Class (Mahiia Coun) -02
Judicial Magistratc First
Class (NI Act
.Judicial Magistrate First
Class (Nl Act) Digital
Court
Jodieas
Class (Digital Traffic
CouN)

Chief Judicial Magistrate

02

01

01

al

01

01

04

Adclita
Magjstrate

=ilicial Magistrate First
Class -0 1

Judicial Magistrate
Class -02

JucTiT;Tmm
Class -03

First

First

JiammastM
Class „04

First

Judicial Magistrate First
Class (Mahila Court) -0 1

02

Judiciamm Fi
Class (Mahiia Court) -02

Judicial Magistrate M
Class (NI Act) Digital
Court

01

Judicial Magistrate First
Class (Digital Traffic
Coun

al

Chief Judicial Magistrate al

at

07
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9. North

Metropolitan Magistrate -03

MetropQIGl Magistrate -04

Metropolitan Ms

Metropolitan Magistrate -06

Metropolitan Magistrate -07

Bma&;Rts
Mahita Coun) -0 1

Metropolitan Magistrate
Mahi Ia Court) -02

Ma i ––Nba;iT;ii
(Mahila Court) -03

o aBBa
Act) Digital Coun

C4aropa\ian TWagistrate
(Digital Traffic Court)

CI;iF– –-----–MIim
Magjstrate
Add)
Metropolitan Magjstrate

Metropolitan Magistrate -01

Metropolitarm;mm

Metropolitan msm
Metropolitan Magistrate -04

Metropolitan Magistrate -05

Metropolitan Magistrate -06

Metrmc mlsm
MetropoIRTiF=4-im;
(Mahila Court) -0 !

Metropolitan Nngistrate
(Mahila Court) -02

MetropolitanM-;mm
Act) Digital Coun-0 1

&T;;=bBmm+t
Act) Digital Court -02 1 Class (Nl Act) Digital

Court -02

Judicial Magistrate First
Class -03

Judicial NT;;iam
Class -04
Judicial Magjstrate First
Class -05
Judicial Magjstrate First
Class -06

Judicial Magistrate First
Class -07
Judicial Magistrate First
Class (Mahila Court) -0 1
Judicial Magistrate First
Class (Mahila Court) -02
Judicial Magistrate First
Class (Mahila Court) -03

03

Judicial Magistrate First
Class (Ni Act) Digital
Court

Judicial Magistrate First
Class (Digital Traffic
Court)
Chief Judicial Magistrdtc

01

0 !

Ot

01

07

Additional Chief Judicial

Magjstrate
T:fai;i;l–xMs
Class -0 1

Judicial Magistrate First
Class -02

Judicial Magjstrate First
Class -03

Judicial Magistrate First
Class -04

Judicial Magistrate First
Class -05

Judicial Magistrate First
Class -06

Judicial Magistrate First
Class .07

Judicial ms am
Class (Mahila Coun) -0 1
Judicial Magistrate First
Class (Mahila Court) -02

o5

Judicial Magistrate First
Class (NI Act) Digital
Court -0 1

02
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North-West1 0.

-South-WestIi.

Chief Metropolitan
Magjstrate
AdditionaT-------–––&iRe
Metropolitan Magjstrate

MetropiTIii'-Dl;gTi;iaF

Metropolitan Magistrate -02

Metropolitan Magistrate -03

Metropolitan is

Metropolitan Magistrate -05

MetropolitaliM®stM%

MetAmms m
Metropolitan Magistrate
Mahila Court) -o I
hamm–-TEM
(Mahila Court) -02
Metropolitan Magistrate (NI
Act)
Metropolitan Magistrate (Nl
Act) Digital Court-0 1

Ma;bTom-rOms mT
Act) Digital Court-02

>

Act) Digital Court-03

Chief Metlnpolitan
Magjstrate
Additional Chief
Metropolitan Magjstrate
Municipal MTstrate
WoITalfM&Tir;;iT

mo-M1 Magistrate -02

Metropolitan Magistrate .03

3 Magistrate -04

Metropolitan Magistrate -05

Metropolitan Magistrate -06

Chief Judicial Magistrate

Rammlicf Judicial
Magjstrate
nlicial Mag
Class -01

Judicial Magistrate FEst
Class -02

Judicial Magistrate First
Class -03

Judicial Magistrate First
Class -04

Judicial Magistrate First
Class -05

Judicial Magistrate First
Class -06

Judicial Magistram
Class -07

Judicial Magistrate First
Class (Mahila Court) .G 1

Judicial Magistrate First
Class (Mahila Court) -02
Judicial Magistrate First
Class (Nl Act)
Judicial Magistrate First
Class (NI Act) Digital
Court-01

Judicial Magistrate First
Class (Nl Act) Digital
Court-02

Judicial Magistrate First
Class (NI Act) Digital
Court-03
Chief Judicial Magistrate

Additional Chief Judicial
Magjstrate
Mun)

TITf;Tal -&TaiTib–fm
Class -01

Judicial Magistrate First
Class -02

Judicial Magistrate First
Class -03

Judicial Magistrate First
Class -04

Judicial Magistrate First
Class -05

Jun Magistrate First
Class -06

01

01

17

02

al

03

01

01
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Metropolitan Magistrate -07

Metropolitan ml in
Metropolitan Magistrate -09

mpoml Ma7;iate m
Metropolitan Magistrate -1 1

m>ni;;–––Nl;;f;trate
(Mallila Coun) -at
Metropolitan Magistrate
MaIHla Court) -02

Metropolitan MiFstrate
(Mahila Court} -03

Metropolitan
:Mahila Coun) -04

Magistrate

Metropolitan ' Magistrate
(Mahila Court) -05

Metropolitan Magistrate (NI
Act) -0 1

mtropolitan Magistrate
Act) -02

Mctropol s
Act) -03

TigH;j;Tiii-fM–aBiGGa
Act) -tJ4

Mt=FoTiUT;-Xiiin
Act) -05

Metropolitan Magistrate (NI
Act) -06
Metropolitan Magistrate (NI
Acl) -07

Metropolitan Magistrate (NI
Act) -08

[NTtlWmi;TvmmNT
Act) -09

aTiii;p-iIi–MlasTm
Act) Digital Court-0 1

Metropolitan Magistrate (NI
Act) Digital Coun-02

Metropolitan Magistrate (NI
Act) Digital Coun-03

Metropolita;–RImmtV
Act) Digital Coun-04

Judicial Magistrate First
Class -07

Judicial Magistrate First
Class -08

Judicial Magistrate FRI
Class -09

Judicial Magistrate First
Class - 1 0

Judicial Magistrate First
Class -1 1

Judicial Magistrate First
elass (Mahila Coun) -0 1
Judicial Magistrate First
Class (Mahila Court) -02
ludicial Magjstrate t;irst

Class (Mahi Ia Court) -03
Judicial Magjstrate First

05

Class (Mahila Coun) -04
Judicial Magjstrate First
Class (Mahi Ia Coun) -05

Judicial Magistrate First
Class (Nl Act) -0 1
Judicial Magjstra ic First

Class (NI Act) -02
Judicial Magjstrate l:il'st
Class (NI Act) -03
Judicial Magjstrate First

Class (Nl Act) -04
Judicial Magistrate First
Class (NI Act) -05

Judicial Magistrate First
Class (Ni Act) -06
Judicial Maqjsti'aMirst
Class (NI Act) -07

09

Judicial Magistrate First
Class (NI Act) -08
Judicial Magistrate First
Class (NI Act) -09
Judicial Magistrate First
Class (NI Act) Digital
Court-0 !
Judicial Magistrate First
Class (NI Act) Digital
Court-02

09

Judicial Magistrate First
Class (NI Act) Digital
Court-03

Jud icias

Class (Nl Act) Digital
Court-04
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Rouse Avenue Court
Complex (RACC)

12

The aforesaid Courts of Chief Judicial N4agistrates, Additional Chief Judicial

Magistrates, Judicial Magistrates of the First Class, etc. of thc given judicial districts
shall exercise powers/ jurisdiction over the same categories of cases and/ or cases of
the same police stations/ areas, as were being exercised by the corresponding erstwhile

Courts of Chief Metropolitan Magistrates, Additional Chief Metropolitan Magistrates.

Metropolitan Magistrates etc. prior to the issuance of this order.

Where any erstwhile Courts of Chief Metropolitan Magistrates/ Additional
Chief Metropolitan Magistrates, Metropolitan Magistrates, etc., prior to the issuance of
this order had been earmarked/ notified for dealing with any particular categories of

cases for any specified area(s), the corresponding successor Courts of Chief Judicial
Magistrates, Additional Chief Judicial Magistrates, Judicial Magistrates of the First

Class, etc. of the given judicial districts shall also exercise powers/ jurisdiction in
respect of such particular categories of cases for such specified area(s), in terms of the

earlier orders/ notifications in this respect,

Metropolitan Magistrate (NI
Act) Digital Court-05

Metropolitan Magistrate (NI
Act) Digital Court-06

Metropolitan Magistrate (NI
Act) Digital Court--07

Metropolitan Magistrate (Nt
Act) Digital Court'08

Metropolitan Magistrate (NI
Act) Digital Court-09

Metropolitan Magistrate
(Digital Traffic Court)

Chief Metropolitan
Magjstrate
Additional Chief
Metropolitan Magistrate -0 1

Additional Chief
Metrooolitan Magjstrate .03
AdditiorFIr– -–-–Cm
MetroDolitan Magjstrate -04
Additional –- -nm
Metropolitan Magistrate-02-
cum-Administrative Civil
Judge

Judicial Magistrate First
Class (NI Act) Digital
Court-05

-Ji;mmgistrate First
Class (NI Act) Digital
Court-06
Judicial Magistrate First
Class (NI Act) Digital
Court-07

Judicial Magistrate First
Class (NI Act) Digital
Court-08

Judicial Magistrate First
Class (NI Act) Digital
Court-09

Judicial Magistrate First
Class (Digital Traffic
Cou it)
Chief Judicial Magistrate

01

01

0 3Additional Chief Judicial

Magistrate -0 1

AdRina dIme mc

Magjstrate -03
-Xlidmal ;FeTllim
Magjstrate -04
M:l o
Magistrate-02-cum-
Administrative Civil
Judge

01
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The aforesaid Courts of Chief Judicial Magjstrates, Additional Chief Judicial

Magistrates, Judicial Magistrates of the First Class, etc. of the given judicial districts

would however continue to exercise the powers of Chief Metropolitan Magistrates.

Acldl. Chief Metropolitan Magistrates, Metropolitan Magistrates, eto. exercisable

under the Code of Criminal Procedure, 1973 for the purposes of and in terms of the

provisions of sub section (2) of section 53 1 of the Bharatiya Nagarik Suraksha
Sanhila. 2023.

BY ORDER OF THE COURI

SD/-

(KANWAI. JEET ARORA)
IIE(}ISI’RAR GENERAI.

No. 3g ! \ - Bq yA /DHC/Gaz.IIB/BNS S/G.-7/VI.E.2(a)/2C)24 Dated: 01.07.2024

Copy forwarded for information and necessary action to:-

1. All. the Principal District & Sessions Judges, Delhi
2. The Principal District & Sessions Judge-cum-Special Judge, PC(Acl)(CBI).

Rouse Avenue Court Complex, Delhi.
3. The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwdrka.

New Delhi.

4. The Principal Secretaw (Law, Justice & L.A.), Govt. of NCT of Delhi. Delhi
Secretariat, 1.P. Estate, New Delhi.
The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi

Delhi

5.

6. The Secretary to the Government of India, Ministry of Home Affairs, New
Delhi

7. The Secretary, Ministry of Finance, Government of India, North Block, Ncu'

8. The Chief Secretary, Govt. of NCT of Delhi.
9. The Secretary General, Supreme Court of India, New Delhi.
10. The Member Secretary, Delhi State Legal Services Authority, Patiala House.

New Delhi .

II. The Principal Secretary (Home), Govt. of NCT of Delhi, New Delhi- 110002.

12. The Principal Secretary (Power), Govt. of NCT of Delhi, New Delhi-.110002.
13. The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Nlarg. Delhi-

1 ] 0054

14.The Director of Prosecution, CBI, Block No.3, 11nd Floor, CGO Conrplex,
Lodhi Road, New Delhi- 110003 .

15. The Director, Directorate of Prosecution. Tis I-lazari. Delhi
16. The Director General, Narcotics Control Bureau, West Black-1, Wing-5,

Sector-07, R.K.Pura in, New Delhi- 110066.

1 7. The Head of Office/Controlling Authority, Drugs Control Deparunent, Govt.
of NCT of Delhi, F-17, Karkardooma, Delhi- 110032.
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18. The Commissioner of Police, Police I-Ieadquarters, New Delhi.
19. The Commissioner, Municipal Corporation of Delhi, Civic Centre, Minto

Road. New Delhi,
20. The Chaiwerson, New Delhi Municipal Council, Palika Kendra, New Delhi.
21. The Registrar-cum-Secretary to Hon’t>Ie the Acting Chief Justice, Delhi High

Court, New Delhi.
22. PS

Judges.
to all Hon’ble Judges, Delhi High Court for information of Hon'ble

23 . The Registrar General, All High Courts.
24. All Registrars, Delhi High Court, New Delhi.
25. The JR-cum-P. A. to Registrar General, Delhi High Court, New Delhi.
26. The Registrar (Vigilance), Delhi High Court, New Delhi.
27. The Joint Registrar (Gazette-IA), Delhi High Court, New Delhi .
28. The Joint Registrar (Gazette-IB), Delhi High Court, New Delhi.

Joint Registrar (Gazette.IIA), Delhi High Court,29. The
information and

New Delhi for
file of the officer(s)for placing a copy in .the personal

concerned

30. The officers concerned through their respective Principal District & Sessions
Judge(s).

01
The concerned Pay & Accounts Officer through respective Principal District
& Sessions Judge(s).

32. The Joint Registrar (IT), Delhi High Court with the request to upload this
order on the website of Delhi High Court.

33. The Hony. Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area,
Khcl Gac>n IVlarg, New Delhi- 110049.

34. The Holly. Secretary, Delhi High Court Bar Association, Delhi High Court,
New Delhi

35. The Hon)/. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi .
36. The Bony. Secretary, New Delhi Bar Association, Patiala House, New Delhi .
37. The Hony. Secretary, Shah(lara Bar Association, Karkardooma Courts, Delhi.
38. The Holly. Secretary, Rohini Courts Bar Association, Rohini, New Delhi.
39. The I-lony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.
40. The Hony. Secretary, Saket Courts Bar Assoeiation, Saket, New Delhi.
41. The Holly. Secretary, Rouse Avenue District Court Bar Association, Ne\\

Delhi.
42. Guard File.

ah„x&-...
'(Shankar Singh)

Joint Registrar (Gaz.lIB)
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